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The 5" December 2023
No.-15/B.S.S.-02-02/2008-22094/GAD—In exercise of powers conferred by Section 19(1)
of the Bihar Secretariat Service Act, 2007 (Bihar Act 3, 2008) (as amended from time to time) State
Government makes following Rules to amend the Bihar Secretariat Service Rules, 2010.-
1. Short title, extent & commencement.—
(1)  These Rules may be called "Bihar Secretariat Service (Amendment) Rules,
2023."
(i1) It Shall extend to the Departments of the State Government and its Attached
Offices.
(iii)) It shall come into force from the date of gazette notification of "Bihar
Secretariat (Amendment) Act, 2023."
2. Amendment in the Rules 4(1) of Bihar Secretariat Service Rules, 2010.— The name
of basic grade post of the Service "Assistant” as mentioned sl. no.-1 of table of rules
4(1) is hereby substituted by ""Assistant Section Officer" .
3. In the Bihar Secretariat Service Rules, 2010 (as amended from time to time), the word
""Assistant', wherever mentioned, is substituted by the word "Assistant Section
Officer".

By the order of the Governor of Bihar,
GHUFRAN AHMED,
Joint Secretary to Government.
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